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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
CRI M NAL APPEAL NQO(s). 248 OF 2007

BHADRAG RI  VENKATA RAVI Appel I ant (s)
VERSUS
PUBLI C PROSECUTOR H C CF A P., Respondent ( s)

(Wth appln(s) for permission to file additional docunents and with
report)

Date: 28/05/2013 This Appeal was called on for hearing today.

CORAM :
HON BLE DR. JUSTICE B.S. CHAUHAN

HON BLE MR. JUSTI CE DI PAK M SRA
( VACATI ON BENCH)

For Appellant(s) M. H'S. Phool ka, Sr. Adv.

M. Chava Badri Nath Babu, Adv.
Raneshwar Prasad Goyal , Adv.
H J.S. Ahuluwalia, Adv.
Qursinranjit Singh, Adv.

SS=

For Respondent (s)
M. D. Mahesh Babu, Adv.
M. Nachi keta Joshi, Adv.
M. Suchitra Hrangkhaw , Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER

Heard | earned counsel for the parties.

Argunment s concl uded.

Judgment reserved.
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